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level of utilisation of the installed
capacity ang reasong thereof. Prefer-
ence is given to fuller utilisation of
capacity already installed rather than
t0 creation of new capacity.

Increase in Foreign Exchange
Reserves

256. SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of FIN-
ANCE be pleased to state: ‘

(a) whether there hag been a re-
cord leap ip India’s foreign exchange
reserves in May and June, 1976;

{b) if so, the facts thereof; and

(¢) whether thig increase in foreign
exchange reserves will be maintained
in the coming months?

THE MINJSTER OF TFINANCE
(SHRI C. SUBRAMANIAM): (a) and
(b). The foreign exchange reserves
increased by Rs. 267.51 croreg in May
and by Rs. 139,10 crores in June, 1976
respectively but these were not re-
cord increases.

(c) It is difficult tc say whether
there will be successive increases of
this order in the foreign exchange
reserves since that would depend
mainly on continued buoyancy of ex-
port earnings and inward remittances
as compared to the size of payments

for essential imports, debt servicing,
ete.
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Political Parties Assessed for Income
Tax

1742. SBR1 MURASOLI MARAN:
Will the Minister of REVENUE AND
BANKING be pleased to state:

(a). whether political parties repre-
ented in the Parliament have been
assessed for income-tax;

(b) it so, the tax assessed and paid
by each of them during the past two
years;

(c) whether election funds collected
by them are also subjected to income
tax; and

(d) if so, the tax assessed and paid
by each of the parties during the past
two years?

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT
OF REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):
(a) to (d). The information is being
collecteq and will be laid on the
Table of the House as early as
possible,
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Investment of Part of Impounded D.A.
in Small Savings Schemes

1743. SHRI RAM PRAKASH: Will
the Minister of FINANCE be pleased
to state:

(a) whether in a conference of Fin-
ance Ministers of Northern States,
workerg in the organised sector have
been asked to invest in small savings
schemes at least 25 per cent of the
first instalment of the impounded
wages and D.A. which was due to be
paid in July;

(b) whether farmers have also been
urged to invest in small savings; and

(c) if so, the salient features of this
scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): (a) In
the Conference of Finance Ministers
of Northern States held for discussing
generally the measures for strength-
ening the Small Savingg Movement,
it was decided to appeal to employees
and workers all over the country to
invest in small savings at least 25 per
cent of the first instalment of im-
pounded D.A. which will be repaid to
them in the current year.

(b) and (c). It was also decided in
the meeting to approach the farmers
systematically through co-operative
marketing committees/societies or co-~
operative banks connected with the
farmers and persuade them to invest
4n small savings, The co-operative
societies/banks are also being re-
quested to become agents and can-
vass among farmers for investment
in small savings.

Fall in the Production of Natural
Rubber Latex Foam

1744. SHRI VAYALAR RAVL: Wwill
the Minister of COMMERCE be
pleased to state:

(a) whether Government have as-
sessed the quantum of fall of natural





